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CP No. 39/ALD/2017

None for the petitioner. Shri M.K. Bagri, O.L -alnngwith Kuldip
Singh representing the Central Govt.
Shri Krishna Dev Vyas, CGSC for ROC, Kanpur.
As today, the petitioner counsel is not present. Hence, the case
is adjourned for argument.

The matter be listed on 18" January, 2018
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